$~32
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ W.P.(C) 8509/2022
BANWARILAL L Petitioner
Through:  Mr. Chirayu Jain, Advocate.

VErsus

DELHI BUILDING AND OTHER CONSTRUCTION WORKERS
WELFARE BOARD & ORS. .. Respondents
Through:  Mr. Harish Plaha, Advocate for Mr.
Abhay Dixit, Advocate for R-1.
Mr. nipun katyal and Ms. kismat
Chauhan, Advocates for R-2 and 3.

CORAM:
HON'BLE MR. JUSTICE SUBRAMONIUM PRASAD
ORDER
% 22.01.2024

It is already 05:00 PM.
List on 09.05.2024.

SUBRAMONIUM PRASAD, J

JANUARY 22, 2024
Rahul

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 04/04/2026 at 12:08:05



